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Written Answers to [RATYA SABHA]

Unstarred Questions

(B) List of Preferential Trade Agreements India has

entered into other countries/blocs

SL Name of the Agreement Date of Date of
No. Signing of the  Implementation
Agreement of the Agreement
1.  Asia Pacific Trade Agreement (APTA) Iuly, 1975 Ist Nov, 1976
(Bangladesh, China, India, Republic of (revised on 2nd
Korea, Sn Lanka) November, 2005
2. Global System of Trade Preferences 13th April, 1988 19th April, 1989
(GSTP) (Algeria, Argentina, Bangladesh,
Benin, Bolivia, Brazil, Camercon, Chile,
Colombia, Cuba, Democratic People's
Republic of Korea, Hecuador, Egypt,
Ghana, Guinea, Guyana, India, Indonesia,
Iran, Iraq, Libya, Malaysia, Mexico,
Morocco, Mozambique, Myanmar,
Nicaragua, Nigeria, Pakistan, Peru,
Philippines, Republic of Korea, Romania,
Singapore, Sri Lanka, Sudan, Thailand,
Trimdad and Tobago, Tunisia, Tanzania,
Venezuela, Vietnam, Yugoslavia,
Zimbabwe)
3. SAARC Preferential Trading Agreement 11 April, 1993 7 December, 1995
(SAPTA)
4. India - Afghanistan 6th March, 13th May, 2003
2003
5. India - Mercosur 25th January, 1st June, 2009
2004
6. India - Chile 8th March, 11th September,
2006 2007

Identification of States that will lead NIMZ project

1283, SHRI P BHATTACHARYA:
SHRI RAMDAS ATHAWALE:
SHRI KIRANMAY NANDA:
SHRI DARSHAN SINGH YADAV:

Will the Mimister of COMMERCE AND INDUSTRY be pleased to state:



Written Answers to [© March, 2016] Unstarred Questions 67

{a) whether Government has identified some States that will lead the National
Investment and Manufacturing Zone (NIMZ) project as part of National Manufacturing
Policy;

(b) if so, the details thereof;

{c) whether Government also proposed to set up some world class urban centres
that will help to increase the share of manufacturing from 16 per cent of GDP to

25 per cent, and
{d) if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) and (b) Eight Investment
Regions along the Delhi Mumbai Industrial Corridor (DMIC) project have been
announced as NIMZs. The details are as under:

(1)  Ahmedabad-Dholera Investment Region, Gujarat

(1) Shendra-Bidkin Industrial Park City near Aurangabad, Maharashtra

(i) Manesar-Bawal Investment Region, Haryana

{(1iv)  Khushkhera-Bhiwadi-Neemrana Investment Region, Rajasthan

{v)  Pithampur-Dhar-Mhow Investment Region, Madhya Pradesh

(vi) Dadri-Noida-Ghaziabad Investment Region, Uttar Pradesh

(vii) Dighi Port Industrial Area, Maharashtra, and

(v} Jodhpur-Pali-Marwar Region in Rajasthan

Fourteen NIMZs outside the DMIC region have also been given in-principle
approval (i) Nagpur in Maharashtra (ii) Prakasam in Andhra Pradesh (iii) Chittoor
in Andhra Pradesh (iv) Medak in Telangana (v) Hyderabad Pharma NIMZ in
Rangareddy and Mahbubnagar Distts., Telangana (vi) Tumkur in Kamataka (vi1) Kolar
in Karnataka (viii) Bidar in Karnataka (ix) Gulbarga in Karnataka (x) Kalinganagar,
Jajpur District in Odisha (xi) Ramanathapuram District of Tamil Nadu (xii) Ponneri
Taluk, Thiruvallur District, Tamil Nadu (xiii) Auraiva District in Uttar Pradesh; and
{x1v) Jhansi District in Uttar Pradesh.

Out of these NIMZs, the NIMZs at (i) Prakasam in Andhra Pradesh and
(i) Medak in Telangana have been granted final approval.

{c) and (d) The National Investment and Manufacturing Zones (NIMZs) are
conceptualized as integrated industrial townships with all important elements necessary
to help the growth of manufacturing, e.g. state-of-the-art infrastructure; clean and
energy efficient technology; simplified business regulations; and the necessary social

and institutional infrastructure.



